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SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s).703/2021
CDR BARSHA AGARWAL & ORS. Petitioner(s)
VERSUS
UNION OF INDIA & ORS. Respondent(s)
(FOR ADMISSION and IA No0.73297/2021-DIRECTIONS )
Date : 09-07-2021 This petition was called on for hearing today.
CORAM
HON'BLE DR. JUSTICE D.Y. CHANDRACHUD
HON'BLE MR. JUSTICE M.R. SHAH
For Petitioner(s) Mr. Anant Vijay Palli, Adv.
Mr. Nikhil Palli, Adv.
Mr. Deepak Goel, AOR
For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER

1 Issue notice on the application for directions and on the writ petition.

2 Tag with Writ Petition (Civil) No 1471 of 2020.

3 Liberty to serve the Central Agency, in addition.

4 List the application for directions on 23 July 2021.

(SANJAY KUMAR-I) (SAROJ KUMARI GAUR)
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